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Agreement with Middle East Countries 
for Export of Cement

3436. SHRI BISWANARAYAN 
SHASTRI: Will the Minuter of COM­
MERCE be pleased to state;

(a) the main items of agreement 
with the Middle East countries for the 
export of cement; and

(b) the total quantity of cement ex­
ported during the period let April* 
1974 upto 30th September, 1974 and 
foreign exchange earned therefrom?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) a»d (b). Contracts have been sign­
ed by the STC with Iran, Oman and 
Dubai for export of cement, The total 
quantity of cement exported in res­




